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Form No. URC-2 & Chola [CHOLAMANDALAM INVESTMENT AND FINANGE COMPANY LIMITED | | u L DIELLLS R U bR T
- & 1 . - - i il : i i
Advertisement giving notice about registration under Part | of Emer o berer e | COFpOrate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N. We understand your world | Mumbai - 400 013 and having one of its office a5
Chapter XXI of the Companies Act 2013 oA ENOTICE OF IMESE89ESCSRCEMENT) RULES 2002 Retail Portfolio Managemeant at HOFC Bank Ltd. 1st Floor, I-Think Techno Campus,
i i . i 5 i i
[Pursuant to section :?74(1)) of th.e compam?s Act, 2013 a?](_: rule 4(1) Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies) ERRUITIEAR AR NOIDET o 302
~ of the companies (Authorized to Register) Rules, 2014] described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing SALE INTIMATION AND NOTICE FOR SALE
1. Notice is hereby given that in pursuance of sub section (2) of section CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details OF SECURITIES PLEDGED TO HDFC BANK LTD.
366 of the Companies Act, 2013 an application is proposed to be mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s) The below mentioned Borrowers of HOFC Bank Ltd. (the “Bank’} are hereby notified
de after fifteen davs her ,f but bef irv of thirtv davs hereinaft of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 9(1) of the Security Interest (Enforcement) Rules 2002. For detailed regarding the sale of securifies pledged 1o the Bank, for avalling cradd facilites in the
made el oon daysoreo! butbeore oxpiry OF Ity Geys nereineer | |terms & condiions o the sale, please refer o he ik provided in CHOLAWANDALAW INVESTMENT AND FINANCE COMPANY LIMITED sccured Credrs webste e htps:w. | | e of oans Overaraft Against Secures |
Istrar mpani ntral registration ntr i i Azl ) S s L i :
I\al)inisfr ci‘gcsoraorgte A?faiE: In?j?én Ir?stitite g? (?oral oorate Xffai?s ((IICA;, —_— D0 pertatenl desom y the Bonoers i mskkin g repsyiestof ke outzlanding cles s
y p o p - [L\] [E] [E] [E] [E & F] [2] per agreed loans [ facilifies terms, the below loan accounts are classified as MPA (Mon-
Plot No 6,7,8, Sector 5, IMT Manesaﬁ District _Gurgaon (Haryang), .Pm Sr. | Loan Account No./ Names Of Borrower(s)/ | 0/S. Dues to be recovered Description of the Inmovable Property / Type of Reserve Price (In Rs) Date of Auction Performing Asset}. The Bank has issued loan recall notice to these Borrowers, inchuding
Code 122050, that M/s Advanced Fiber Solutions, a Partnership firm No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession | Earnest Money Deposit (In Rs.) &Time the final sale notice on the below-mentianed date whareby, Bank had invoked the pledge
may be registered under Part | of Chapter XXI of the Companies Act Loan Alc. No(s). : Rs. 22,64,220/- (Rupees and provided 7 days time to the Borrower o repay the entire outstanding dues in the below
2013, as a Company limited by shares. HLO5AMN000045293 _ =  |Twenty Two Lakh Sixty accounts, failing which, Bank would be at liberty o sell the pladged securities without
2. Principal Objects of the Company are as follows: Rliarl\\,}[llrl:nartsh. Venkatesh Chennamanahalli All the piece and parcel of the property bearing No. % HEzglr't;rdh'?\:lvzzlt]d B"‘r’]‘l’ ) 02-04-2026 I‘I?I?IEE furthErrﬁll-:E 'Mhi;"”elg:m d Failad 1 ke d i tharsfora. Bank |
To carty on in i or asewere the busines of manufactung, | | s Retwamma e sozag. [0S Dl )\o 0ttt y o} vomgzgs || - (I8 B hnmerwitctmed e b s mpmmer B B
trading, distributing importing, exporting, suppling and otherwise to 3. Mritlrs, Sayathrl Maniubath  aiacere| popeeS TWeNt o anchayath, Malur Hobl, Channapatna Taluk and| & P.M. (with off the Securflies on o after 21 March 2026 for recovering the dues owed by the
deal with all kinds of fiber optic products including that are used in high . o : g Y |Ramanagara Dist, measuring east to west 9.144 w automated Borrowers (o the Bank. The Borrowers are heraby nobfied to treat this as a nolica of sale in
. . : . 1 |Village,Channapatna Taluk, Ramanagara,| Two Thousand Eight . Rs. 2.26.422/- (R : ! s .
speed, scalable and reliable voice, video and data services and to Near ~ Water Tank,  Channapatna.| Hundred Twenty 'm zgdsnomrto S?#tggéJbﬁ??lé\ﬂr:f Taor:g”gomﬁgggﬂonng = S'TW’O akh T‘g,ef]?;es :fxstenf:lsr:ﬁpess compliance of section 176 of the Indian Contract Act, 1872, The Borrowers are, also,
- I~ - - ! , : . Mtr., wi uildi u : : Py o ; ; wslatiing|
Carry on the business of providing consultancy and design services Karnataka - 562160 Add For Sr. No. 1, 2| Seven Only) AsOn |p, o by:qproperty No.44, West bg: Property No. 42,| 2 Six Thousand Four | each in terms nofified that, if at any time, the value of the pledged securities falls further due to volatility in
th tto all kinds of fib t duct & 3 : Unique No.152900102000500556, 12-05-2025 ) , 1 & Hundred Twentv T the stock market to create further deficiency in the margin reguiremnent then Bank shall at
WItN respectto all Kinas oT1iber optic proaucts. : North by: Rathnamma’s property No. 65, South by: r undred fwenty Iwo | of the Tender ; . . P " - oy
3. AC f the draft M d d Articl fF A iati f 1h Property No.45/43, Sankalagere Village Govt. Road £ Only) Document) its dscretion sef e pledged secunty withn one { 1) calendar day, without any furthermolice in
- s || [t e i ety
; ; annapatna faluk, hamanagara Uist Near outstanding amount, post adjustmentof the proceeds from sale of pledoed securibes.
Bhuvaneshwari Nagar, Kempapura, Hebbal Bangalore 560024. Water Tank Channapatna 562160 i e = Gﬁfﬁng Date of
4. Notice is hereby given that any person objecting to this application may Loan A/c. Nofs). Rs. 37,12,500/- (Rupees an| || Loansrount Borrower's Name Amount ason | Sale
: ! yon Tdn ALY pISO . HL29HKE000117590 Thirty Seven Lakh No,  Number 10" Mar 2026 | Notice
Communicate their objection in writing to the Registrar at Central 1. Mr/Mrs. Shravana Kumar Mahato — | Twelve Thousand Five s a
Registration Centre (CRC) Indian Institute of Corporate Affairs (IICA), Plot 2. Mr/Mrs. Seetha Devi Al that Piece and Parcel of the immovable Property| S Hundred Only) 02-04-2026 1 |XXXXXXAXKXABI3| VISHNUKUMAR GODE ialhialed St sail
No 6,7,8 Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin Code 2 mmrs- él“ "".ahg’ . Rs.3084184. |Pearing Khata No.657/316-A, PID No.53-515-168, § from 02.00 2 [MOOOCO00E3T | RAJASHEKARA MAHESH 4,536.47 11-03-2026
122050, within twenty one days from the date of publication of this Notice, 5. M:/M::: J:;rgalrt:M:xldal (;ﬁpeés 'I"hirty; situated at Indra Nagar Ashraya Layout, Malur Town,{ & P.M. to 04.00 3 O0000O0CK4401 | RAMAKRISHNAN 154717158 |11-03-2026
with a Copy to the Company at its registered office i.e. No 28, 17™ A Cross, 6. Mr/Mrs. Devlaxmi Kumari Lakh Eighty Four ma'“r Ta'“"é fO{arv\?'S?'gté 2gg1fgatat‘a - 262]15?5 e P't"(')n(]";’m CHANDRASHEKAR
Bhuvaneshwari Nagar, Kempapura, Hebbal Bangalore 560024. 2 |Add For Sr. No. 1,2,3,4,5 & 6 : Ashraya|  Thousand One |, o' =% (0 TeSt I mirs and oMl w autom DATE ; 14.03.2026 | PLACE : KARNATAKA Sdi- HDFC BANK LTD.
Layout Railway Staionindiranagar Maiur| Hundred Eighty |\ South 9144018 mirs, in all measuring 69.67725] = | Rs.3,71,250/- (Rupees | eXtensions
For M/s ADVANCED FIBER SOLUTIONS Kolar Karnataka, Temple, Kolar, Karnataka| Four Only) As On Sqdngtrs.,(;ogeth? EWIihbbL-ngtm?\j c%qitrwte?ghe_rgptn = Three Lakh Seventy °f5h'!‘";“tes —
Dated: 13.03.2026. Vinod Cheraparambath (Partner) - 563130 Add For Sr. No. 1,2,3,4,5 & 6| 11:03:2025 3020 RC00 00 B8R oY =3 € o h by Foag.| &= | OneThousandTwo | 2a%A T 2708 m B el T\ ] @ egistered Office: HOFC Bank House,
) . ; ) - : E1E. 315 y : Private Property; South by : Road;| & Hundred Fifty Only) | of the Tender 1™ 3 Senapati Bapat Marg, Lower Parel (West).
Place: Bangalore Vijayakumar Hulikunte Puttaiah (Partner) Nopg%p?géliraa?grg;g ANS%}S;Q:EQSS{ I\\jlveij}Ldr S ye Document), b nderstand |ed Tumbai 4£IE 013 arEc! hawimg one I:IIFI its office as
29, ya ! e uncerstand your wor moal - J
Town, Malur Taluk, Kolar District., Municipal © X
Retad Portfodio Managament gt HDFC Bank Lid, 15t Floor, I-Think Techno Campus,
Katha No.657/316-A, Malur Town, Malur , d ; ; ;
FORM A Kolar, Karnataka, 563160 Kanjurmarg (East) Mumbal — 400042
PUBLIC ANNOUNCEMENT Al tRe q_ir?.ce Ia__lrd par:cel ofI the Flat Bealring l\ll(o.306 Rs. 43,53,750/- (Rupees SALE INTIMATION AND PUBLIC NOTICE FOR SALE OF
 (Under Regulation 6 of the Insolvancy and Bankruptcy Board of india 22 F‘CeEDAIIr%d 088[%%'”8 (?;l:\éltrztcotggda?\l:jl %lpgcteréovc\)lﬂ 'II':l?rty ;Rree Lald(hSFlfty SECURITIES PLEDGED TO HDFC BANK LTD.
SVRECHAEY RSSO - FOCPRE 08 EOOTIR ERLOTL SO S 145) property bearing plot No.468, Town Municipal Khatha Hrue:dregt;:sh?tr; O:K;;n The befow mentioned Bomowers of HOFC Bank Lid. (the "Bank’) are hereby notmed
FOR THE ATTENTION OF THE CREDITORS OF Loan Alc. No(s). : No.1563/468/138/468 (panchayat e — khatha bearing regarding the sale of securities pledgad to the Bank, for availing credit faciliies in the
KRISFO INFOTECH SOLUTIONS PRIVATE LIMITED HL21PEE000155603 No0.468/138/468) inrespect of propose construction = nature of Loan/Overdraft Against Securities
= RELEVANT PARTICULARS 1. Mr/Mrs. Akhilesh Kumar Mallik of multi storied apartment building known as o 02-04-2026 Duss bo peersistent defiult by the Enrruwerslr; making repayment of the outstanding dues a5
: R . RARS 2. Mr/Mrs. Ayushmita M “MAGNOLIA CEDAR COURT’, in the layout known| & e ; ) TepaT "9
L | arme of corporste debio | Krisfo infatech Sobitions Private Limited Add For Sr. No. 1 & 2 : B-006 Adithya as “MAGNOLIA VALLEY WOODS’, comprised in and| 4 from 02,00 per agreed loan ferms, the below loan accounts are in definquent stalus. The Bank has
< | Laite of InCOmorskion of corporate Jetor | SAlLAs Esquina Sorahunase Mainroad Sorahunase| Rs.40,49,800/- [carved out of residentially converted land bearing| & P'll,wl'mto(‘%}?o iesued multiple notices 1o these Borrowers, Including the final sale notice on the below-
3. | Authority undar which WE'IJF-'TE* debior | ROC Bangaions Varthur Hobli, Near Petrol Bunk, Bengaluru,| (Rupees Forty Lakh |Sy.No.117(converted vide conversion order bearing| & automated mentioned date whersby, Bank had invoked the pledge and provided 7 days' iime to the
| B rHomonled / R _ 3 |Karnataka - 560087 Add For Sr. No. 1 & 2|Forty Nine Thousand No. BDS ALN SR.120:97-98 dated 13.031998,| W  |Rg 4 35 375/- (Rupees tensi Borrower lo repay the entire culstanding dues in the below accaunts. failing which, Bank
4. | Corporate ldently Na. 7 Limited Labily | UT2200WA200EPTCOMTADS  Property Bearing Flat No.306, Third Floor, | Eight Hundred Only)|renewal order No.ALN CR25:05-06, dated 16.12.2005| & [N - extensions ot ot o e R e, oy Syl
| entFation No. of comorte debior | Magnolia Cedar Court, Sy No.117, Property| As On11-06-2025 |and official memorandandum bearing No. ALN/| S Fi\ll::glzlc;ﬂls(gnzh#rrt\}"ee eoafcshrinn":g:emss wouid be at liberty o sell the pledged secunibes without issuing further nolice in this regard
5. | Adoeess of the regisered office and 12327353, Second Foor, 28th Main, J P Nagar, No.8221209645 Situated At Bidadi Hobli And CR 116,120,123/97-98, dated 15.02.2012 and the| & | Hundred Seventy Five | of the Tender The: Borrowers have neglected and failed to make due repayments, thersfore, Bank in
principal office (F any) of comorate Tth Phase, Putterahall, Mear Brigade Paim Town, Nirdharana No.1563/468/138/468/ layout plan approved by BMRDA vide No.BMRDA/ 24 Only) Document) exercise of its iights under the loan agreement 23 a pledgee has decided to sell / dispose
e | Strirgs, Bargalore, Karmatala. 560078 'IF'{f/306, Kenc?aln?(kuppe . Village, kAO/ﬁA'/ZTZ'B Vq”ated E?g-od‘r’?'ﬁmﬁ). F;s,ltuated nt 8 ’ off the Securities on or after 21" March 2026 for recovering the dues owed by the
8. | Insoivency commencement dats in 10.03.2026 {Order uploaded on 11.03.2006) amanagara aluk, amanagara, enchanaxuppe Village, bidadi Hobll, narmanagara Borrowers to the Bank. The Borrowers are, also, notified that, if at any time. tha value of the
rospoa of CoOmonie dottor Karnataka, 562109 Taluk, Bangalore Rural District (presently : 2
= Eativated e of chsue of Teahensy | OB0E2008 From e 6l of 16 o Ramanagara District ) with 0424% of undivided share pledged secunties falls furher due 1o volaility in the stock markel to creale furher
: mmm 3 in land (341.53 Sq.ft) (31.72916160 sqg.mtrs) and deficiency in the margin requirement then Bank shall ai #ts discretion sell the pledged
A, | Mame and regisirafion ruEes of e | Name: A Sudhe Biate N0 305 North by - Hoarl South By conidie. T security wilhin one (1) calendar day, without any further notice In Ihis regard, The
insohvency professional acting &5 intedm | Ragn Neo P T, WL ’ : ’ : : _ Borrowers) shall remain liabie 1o the Bank for repayment of any remaining outzianding
| resolution professonal | IEBUIPA D0E/PNCL 212,200 2003/ 14077 INSPECTION DATE & TIME : 01.04.2026 BETWEEN 11.00 a. m. to 4.00 p. m. | MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/- amount, postadjustment of the proceeds from sale of pledged securities,
. | Acdess and el of the neEim Fial o, B2, Prestige Lokesioe Habiat, SH 35, LAST DT. OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION : 31.03.2026 before 05.00 p. m. Dutstanding | Date of
resciution prfessional as regstensd Ope. HP Peteol Pump, Gunjar, Bengalun, *Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof. ar. Loan Bor s N R e g ;;
wath the Bioad Harrertaka - SEO0ET For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. Ravikiran K, Mobile Number Mao.| Account Number TOWer s Rame n,“ = o
Ermai: culameiahoogo,n : 9742449049 and Email : ravikirank @chola.murugappa.com, 2. Gopinath kasamshetty, Mobile Number : 9845271782 & Email : gopinathk@chola.murugappa.com, 10" March 2026 Notice
10, | Address and erall 1o ba used for | Fiat ho. 8341, Preshige Lakeside Habitat, SH 35, official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of CHOLAMANDALAM 1 OGOOOOK2080 K P MALLYA 287151 |[0703-2026
comispondenos with e irerm Opgs. HP Pastrod Pumnp, Gurur, Bengaluey, INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets. Sd/- 7 OO0 48 3R JAYARAS 5 4Gk 12 [07-03-2026/
| esalution professonl Kormatale SOOCET Date :13.03.2026 AUTHORIZED OFFICER, | |3 [ 30003121 [NAGENDRAT R 342519 [07-03-2026
ot ke o S of o | E‘-?;EFE atEie R Lo Place : Ramanagara, Kolar, Bangalore, Karnataka For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED | | I [k ®0317 |R RAM MOHAN 9 087 00 107052008
.| Lt clate for submission of chims 20 ' i
12| Classes of creditors, if any. under clause | Mot Applicable 5 [HOOOONXAEA20 [REVATHI MULE ESWARA RAD 18,741,348 |07-03-2026
(b} of subsaction 164) of sedion 21, @ M etro Ra | EWEY K B [ MEXCOOK KGR VAIDEHI KOTHANETH 4,78 676,33 |07-03-2026
g B - olkata
Bereriained tl:.- e infEnIm resslLnion L i : : i T
professional Dy. Chiel Oparations Manager2&M, Malro RailwayHolkata for & on behall of The ; ;iiiiﬁiii:giﬂmﬁiihu?ﬂ v 1 ]‘:g:j‘ : ?:-gi ;g;:
13.| marmes of Iresohency Prokessionals [ Mot Applicatle Fresident af India invite e-Tenders against Open Tender due fo open on 02 04,2026 14,616.36 | 11-03-
esitiflen st 86 Atharsad al 15.00 hrs, Manual offers are not allowed against this tender and any such manual g [ MXEXOONKKDM 2 IVEND GOPALA KRISHMA 1,88 29104 (11-03-2026
| R =H ; offer received shall be ignored. Mame of Work @ Design, Supply, Testing, Installafion DHULIPALA,
| ks T e Ve or P T P 10| XXXNROUCURXGA31 |DEEPALL DANI B2,64,636.40 | 11-03-2026
wee names for each class) replacement and addition at Dumduwm, ndrd , Cantral, Esplanade, Rabindra o B30, 11-03-
| (el Relart Forra and. | () Web ink: Relevant fomms aualiable &t ﬁqa“- PR, MLk i i LR S LI Sgﬂpg'gﬂgﬂ oudine 11 [ XXX I4T4 [SANJAY SHETTY 5,040.33 | 11-03-2026
q iRl 5 Y dhar. ! st ! A3, 000- T
bl D""-"'Eﬁ_. o TR M-@MEMMUE&%& of Tr:"télnerp D:::uE:::e::: 4 (:'ll.lgﬂ'. l:.':n:;mpdetlun F'erl.nrzf-ﬂﬂ Months. The tender -:'.anulgie 12 [ MXRKKOO0OUK394 1 VEENA A PATIL 47,904 52 |07-03-2026
S vihlire Fp AR ppRoe viewed al yeosils hitps:iiwww.ireps gov.in The lendareribidders must have Class- 13 | KXXXAXXXKAO236]VINAY K PRASAD 2,143,00 |07-03-2028
o T s ey R TR y i p « T Bk - | itz nature Certificate & must be registered on orial. Qinly registe =
e B s | | tendreibidters can paricpate on e Tendering, Al eevant papers mus! be upioaded 14 [ XXXXOGOXXK18T8[SURESH RATNA KUMAR 5,424.61 [07-03-2026
Infatech Solutions Private Limited on 10.03 2026 (Order recelved on 11,03, 2028} at the time of ﬂam%‘gﬁxﬂ ;,T ni:g: '},‘nf r'. OPERATING-AFC-AG-NS-2026 SEELAM
Tive creditors of Krelsfo Infotech Solutlons Private Limited, fre heceby called upon to L 5 : '_ — - 15 | MR K BEEI0 M REMUEA B2 1G5 30 (07-03-2026
submit their claims with proof on or befors 25.03.2026 to the Interim Resolution Follow us at:.,frrjelr.nra||way'kqfﬁfmetrnra“kn]kata 16 | A T52 |ALOK MOBANTY 12072 340 80 |11-03-2026
Frofesslonal at the address mientionad against antry qo, 10, = - r" R :
The financial creditors shall submit thelr ciaims with ,EII'-:'!-!'!-f Dj- glectionic means -f'.ll'||:|I. Al 1? xxxxxmxllgﬁf II' IHF‘S GHUIRMU EM,E?.-EED DTN-EDEE
plher grediboss maysubmit the claims with proal in persan, by post or by electronio means, 1EI HKHHHMHKHEEIEG KL NAUEEH 1|:|.':|3.3E-5.1|:' 7 -0-2026
Submsion of false ormisleading proofs of clalm shal attract penalties., Sd/- 19 | XRXKAOOXKAET2 ISATISH BABL KANMAN £,138.00 [07-03-2026
Place: Bengalury Anuja Sudhir Bhate 20 | KEXXAANERKDITTITHEJUS RAJANNA 1,684,342 00 |07-03-2026
Befo 24082080 e SRR sclmien Eroteaboril 21 [XHOOOOOMKT211 [V SUBRAMANIAM 1,856.25 [07-03-2026
n (=] ns LD r [
(BB Registration No: (BBI/IPA-00Z/IP-N01212/ 2022 2023/ 14077 22_XUXCOOO0(%3043 | SHREYAS NAYAK £,96,395.32 07-03-2026
AFA Detaila: AR/ 14077 /02300626, 203848 valld up to 30.06. 2026 23 | OCOOOO0CE2S | GALIRAY BHALOTIA 79,207.00 |07-03-2026
24 [OOOOOOOOE2ST G CHARAN TEJA REDDY 10,05,913.18 |07-03-2026
25 [X0000OKKK2030 [NIRMALA CHENAPPA £,134.19 107-03-2026
26 [XXOOOO0OMK 766 [RAMESH SUBRAMANIAN 2,35 G 47 [11-03-2026
27 | RTS8 [PRAJWAL S T.46,256,00 [07-03-2026
28 |XOOO000MKE 114 IMADHURA  NIMBARAGH 5.31,345.05 [07-03-2026
29 OCOOOOOMNT24% |SANTHOSH R 1,61,263.97 [07-03-2026
30 | OOOOO2001 [RAMELIMAR KV 90 829,00 {11-03-2026
31 | XOOO0O0((B58E IMOHAMED SALIM 30,210.00 |07-03-2026
32 POOOOOOOCAEME 18 VENUGDPAL SHETTY 20,12 746,16 |11-03-2026
33 OOOOOONKE2ST IRAKESH V 318279 |07-03-2026
3 [OOCOOOOOKISTE INANDINI RAMACHANDRAN 303,60 (07-03-2026
35 |MOOCOOCCXXAE04 [T ANIL KUMAR SHENOY 254 675 AR |07-03-2026
36 | MR RKBEAN Y G NARASIMHA MURTHY 35T T0h e |07-03-2026
A7 (X000 XAGIT IPUJART VISWANATH B.4.3,60:9.55 |07-03-2026
K KKKHEIKK}{}::]EEMASHGK KUMAR L 19,97 524 66 |07-03-2026
3G | MMNOOOOK KRR IRASHMI VARMA B8 337 30 [07-03-2026)
40 | XGOCODMKKTOTZ INAGARA KABBUR 1,983,943 11 |07-03-2026]
41 | AO0OOOKKXE96 1 [MANISHA ARDRA, 12,06 888 64 |07-03-2026]
42 | 00000006832 |G SURESH 11,086 00 [07-03-2026
43 OCOOOOKKE040 1V K SHIVAKUMAR 0.60.987 00 [07-03-2026
g | KEXCOONN KGRI A S SUEHA PRADA 1280 00 (07-03-2026
45 [ MEXXOONNKINAZ [LAKSHMI PRIYA A 11,081 00 [07-03-2026
46 | )OOOCOOMKKE921 ISHOMYEER SINGH KHERWA 2 139.00 (07-03-2026
47 [ XXXX0ON K K2TH IBASAR COSWAMI 40,602 42 |07-03-2026
48 | KEEXEOONNEOTAR IGOVIMD DESIKAN 267 97800 |07-03-2026
49 OGO TES |SHIBABRATA MONDAL 250 00 (07-03-2026
O [ EKXXEXOOKKTAST (ANJALI KUMARI 367 22779 |07-03-2026
51 | EXXXAOOCNKES0E [VIIAY SINGH THAKUR 2 081.85 |07-03-2026
52 | )COCOOMNKE432 IKAMBHIR MANGHI RMALANI & 52.811.20 |07-03-2026
03 | XXX KTEZS LALITHA CHAVAN 047 62281 [07-03-2026
54 [ KRN KGTO |PATTANASETTY RAMMSHERKHAR (1935242 60 [11-03-2026
55 | )COCOONK0431 ICHIRAG MALOD o4 691.00 |07-03-2026
96 | KEEEEON R4 | ANURAG CHOTELAL AGGARWAL | 19,738,164 92 |\07-03-2026
5T | MR RTIAZ WVENRATARAM SATISH 0,49 736 42 |07-03-2026
® % ™ ™ 53 | )OOCOOXE522 [BASALINGAPPA NILUGAL §,24,002 00 (07-03-2026
09 [ XXX EEEERIASZ [SADANAND SHIGGEADN 5,29.176.82 |07-03-2026
B [ XEEXXEXXREA0SZ VACHAN C 2,26 7B 0 |07-03-2026
61 | XXX X2530 IPARTHASARATHY B G 22 452 82 |07-03-2026
2 L ] L L B2 | KXARFIOOAR37Z | SHILP| SANKHALA 3.40,161.23 |07-03-2026
an et l“SI e t e In orm atlon B3 | XXOCOMKKXX3052 [ SADHANA GANGADHAR SHETTY|  2,102.30 [07-03-2026
® B |OOOOOOXTITS MALLIKARJUNA 6,74 581,60 |07-02-2026
SHANSARAPPA CHINMNANNAVAR
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IN THE COURT OF THE
ADDITIONAL SENIOR CIVIL
JUDGE AND M.A.C.T. AT GUBBI
M.V.C. No. 424/2025

Petitioner: Suma D.M.
-Vs-
Respondents: Megha B.R. and others
Respondent No.3:
PROP. K.T. Rajashekar,
No.321, TSP Road, Opp: BMC,
Kalasipalyam, Bangalore-560002
DRAFT PAPER PUBLICATION
WHERE AS the petitioner have filed this
petition U/s 166 of Motor Vehicle Act,
against the respondents for compensation
inroad accident. The following Respondent
No.3 is intentionally avoided to take notice
from the court notice / summons. The
above petition is posted on 18.04.2026.
Given under my hame and seal of the court
on of 13.03.2026 at Gubbi.
BY THE ORDER OF THE COURT
Sd/- Shirastedar,
Addl. Senior Civil Judge & JMFC, Gubbi.
Advocate petitioner: A.G.Suresh,
Gubbi.

IN THE COURT OF THE
ADDITIONAL SENIOR CIVIL
JUDGE AND M.A.C.T. AT GUBBI
M.V.C. No. 422/2025

Petitioner: Shashikumar G.A.

-Vls-
Respondents: Megha B.R. and others
Respondent No.3:
PROP. K.T. Rajashekar,
No.321, TSP Road, Opp: BMC,
Kalasipalyam, Bangalore-560002

DRAFT PAPER PUBLICATION

WHERE AS the petitioner have filed this
petition U/s 166 of Motor Vehicle Act,
against the respondents for compensation
inroad accident. The following Respondent
No.3 is intentionally avoided to take notice
from the court notice / summons. The
above petition is posted on 18.04.2026.
Given under my hame and seal of the court
on of 13.03.2026 at Gubbi.

BY THE ORDER OF THE COURT
Sd/- Shirastedar,
Addl. Senior Civil Judge & JMFC, Gubbi.
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ADDITIONAL SENIOR CIVIL
JUDGE AND M.A.C.T. AT GUBBI
M.V.C. No. 423/2025

Petitioner: Sreyas. S. Gunthkanti

Respondents: Megha B.R. and others
Respondent No.3:
PROP. K.T. Rajashekar,
No.321, TSP Road, Opp: BMC,
Kalasipalyam, Bangalore-560002

DRAFT PAPER PUBLICATION
WHERE AS the petitioner have filed this
petition U/s 166 of Motor Vehicle Act,
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against the respondents for compensation
in road accident. The following Respondent
No.3 is intentionally avoided to take notice
from the court notice / summons. The
above petition is posted on 18.04.2026.

Advocate petitioner: A.G.Suresh,
Gubbi.
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Advocate petitioner: A.G.Suresh,
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Lokesh, D/o P Madaiah, Aged about 66 years,

Gubbi.
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Residing at No.3/1, Annayappa Garden,

Jaraganahalli, Bengaluru South, Bengaluru-560

PLAINTIFF

AND: SMT GEETHA & OTHER ... DEFENDANTS

NOTICE TO DEFENDANT No.4 U/o 5 RULE 20
OF CPC

SMT. B. ROOPA DEVI, W/0. SUNIL KUMAR. G,
AGED ABOUT 42 YEARS, R/AT NO.4, 5th MAIN
ROAD, BAPUJINAGAR 2nd STAGE, MYSORE
ROAD, BANGALORE - 560026.
Whereas, the Plaintiff has filed above case for
partition and the Sale Deed dated 09.09.2020,
vide Doc. No.CMP-1-02220-2020-21 of Book-
9) and Stored in C.D. No.CMPD629 registered in the

Sub-Registrar, Basavanagudi (Chamarajpet),
Bengaluru is not binding on Plaintiff in respect of
Schedule Properties against defendants.
You are hereby summoned to appear before the
Hon'ble City Civil Court (CCH-15), behind Cauvery
Bhavan Bangalore on 06-04-2026 at 11:00 A.M.
in person or through your counsel to answer the
claim, if you fail to do so, you will be placed
exparte and case will be disposed off in
accordance with law.

SCHEDULE

All that piece and parcel of the immovable
property bearing Old Corporation No. 42, New
Municipal No.16, belongs to old Bangalore City
Corporation No.24" Division, Karithimmanahalli
now situated at 2nd Main Road Vittalanagara,
Chamarajpet, BBMP Ward No. 45 having PID
No.45-16-16 measuring East to west 15 feet and
North to South 40 feet, in all 600 Sgft. with 4
squares of RCC roofed residential building, now
within the limits of BBMP, and bounded on the:
East by: Property bearing No.41, west by:
Puttamma's House, North by : 20 Feet Road,
South by : Site No.46
Given under my hand and a seal of the court on
19-02-2026.
By order of the court, Sheristedar, City Civil Court,
Bangalore.
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Sri. SHIVASHANKAR .R, Advocate
No. 43/4, 6th Cross, 7th Main Road,
Malleshwaram, Bengaluru-560 003.
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